
CkanM against pm ioM  a M M m -  
tton of Delhi

4209. SHRI KANWAR LAL GUP­
TA: Will the Minister of HOME AF­
FAIRS be pleased to state:

(a) whether Government have re­
ceived charge-sheet against the out. 
going Congress administration of 
Delhi in the last 4 months;

(b) if so. the details thereof; and
(c) what action has been taken by 

the Government over each complaint?

THE MINISTER OF HOME AF­
FAIRS (SHRI CHARAN SINGH):
(a) to (c). Two memoranda contain?* 
ing charges against the erstwhile 
Chief Executive Councillor, Executive 
Councillors and officers of various 
agencies of Delhi such as the New 
Delhi Municipal Committee, the Mu. 
nicipal Corporation of Delhi, the 
Delhi Development Authority, the 
Delhi Transport Corporation, the 
Delhi Small Industries Development 
Corporation, the Delhi Electric Sup­
ply Undertaking and various depart­
ment of Delhi Administration have 
been received by the Government. 
The charges are being enquired into.
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Purchases by Delhi Water Supply 
and Sewage Disposal Undertaking, 

D.E.S.U., D.M.C and N.D.M.C. 
from Maruti

4210. SHRI KANWAR LAL 
GUPTA: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) the details of purchases made 
by Delhi Water Supply and Sewage 
Disposal Undertaking, D.E.S.U., D.M.C. 
and N.D.M.C. from Maruti Ltd., 
Maruti Heavy Vehicles and Maruti 
Technicals in the last three years;

(lb) what were the irregularities in 
those purchases;

(c) what action has been taken or 
proposed to be taken by the Gov< 1 n- 
ment against concerned officers and 
their names and designation;

(d) whether any case has been re. 
gistered against any body or com­
pany; and

(e) if so, the details thereof?

THE MINISTER OF HOME AF­
FAIRS (SHRI CHARAN SINGH):
(a) According to information receiv­
ed, the following purchases were made

(i) The Delhi Water Supply and 
Sewage Disposal Undertaking pur­
chased 96,350 Kgs. of Quick Floe 
Polymix from M/s. Maruti Tech. 
nical Services (Pvt) Ltd.

(ii) The Delhi Electric Supply 
Undertaking purchased 600 Kgs. of 
Quick Floe Polymix from M/s. Ma­
ruti Technical Services Pvt. Ltd.

(iii) The Delhi Municipal Corpo­
ration purchased 100 Kgs. of Quick 
Floo Polymix from M/s. Maruti 
Technical Services Pvt. Ltd.

(iv) The Delhi Municipal Cor­
poration purchased 3 Maruti brand 
road rollers from M/s. Jallan Modi 
Automobiles, the selling agents' of 
Maruti Heavy Vehicles 7F) Ltd.

(v) The New Delhi Municipal 
Committee purchased 3 Maruti 
brand road rollers and some spare 
parts from M/s. Jalan Modi Auto­
mobiles, the selling agents of Ma­
ruti Heavy Vehicles (P) Ltd.

(b) to (e). The Central Bureau of 
Investigation registered a case regard­
ing the purchase of Quick Floe Poly­
mix by Delhi Water Supply and Se­
wage Disposal Undertaking from Ma­
ruti Technical Services (I*rivate) Li­
mited on 24-5-1977. After comple­
tion of investigation*, a charge-sheet 
has been filed by the "Central Bureau 
of Investigation in {he Court 0* the 
Special Judge, Delhi on 14-7-1977 
against Shri Sanjay Gandhi and Shri 
R. C. Singh under Section 120JB IPC 
read with Section 5 of Prevention of
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Corruption Act and Section 109 1PC. 
Some irregularities in the purcase of 
Quick Floe Polymix by Delhi Electric 
Supply Undertaking were also found 
by Che Central Bureau of Investiga­
tion. No investigations have been 
•conducted in other cases so far.
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